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a) Urbanised and developed blocks/districtsl 
States would have to be excluded from the purview of this 
scheme. A suitable criterion for this would have to be evolved; 

b) The national allocations to the States should 
be on the Incidence of poverty. A criterion would have to be 
specified for further allocations to districts or blocks. Alter-
natively, this devolution of funds to districtslblocks could be 
left to the State Governments; 

c) It would be necessary to protect the flow offunds 
to the village panchayats, (at least at the present level), In 
order to ensure that they would be able to take up small works 
according to the felt-needs of the people. Additional alloca-
tions can be distributed between biock and district levels; 

d) No contractors should be involved, Panchayats 
should implement these programmes. Activities could be 
selected on the basis of priorities as reflected in the district 
plans. 

xi) Voluntary Organizations (VOs) and Panchayall 
Raj Institutions should play an important role in empowering 
the poor through advocacy, ~awareness generation and so-
cial mobilization. As social animators and rural organisers 
they should help the poor to form self help groups In order to 
take advantage of the policies and programmes of the gov-
ernment for their economic betterment. 

xii) There Is a critical need to determine and ap-
propriate mechanism for facilitating a greater integration of 
the poverty alleviation programmes with area development 
schemes and sectoral programmes within the framework of 
a district plan. 

xiii) Within the State there In a need to Identify 
areas/pockets which have a concentration of poverty and 
unemployment for more focussed attention. 

These recommendations/observations made by the 
Steering Group have been largely Incorporated In the Ninth 
Plan. 

Expenditure on Education 

243. SHRI A. GANESHAMURTHI : Will the PRIME 
MINiSTER be pleased to state: 

(a) percentage of Expenditure incurred on Educa-
tion out of total G.D.P. at present; 

(b) the percentage increase in the Cost of Educa-
tion during 1992-97; 

(c) whether the proposal for budget allotment of 6 
per cent of G.D.P. for Education has been Implemented; and 

(d) If so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE 
IN THE MINISTRY OF PLANNING AND PROGRAMME 
IMPLEMENTATION (SHRI RAM NAIK) : (a) The percentage 
of Expenditure incurred on Education out of the total 
G.D.P. 

(Rs. In Crores) 

1996-97 (Budget Estimates) 1996-97 
G.D.P. FC 
All India 
(At current 
Prices) 

Percentage of 
Education Exp. 
of the total 
GOP 

Total 
(Centre+State/UTs) 
(Plan+Non Plan) 

Education 
Department 

36529.29 

Budget Provision for Edn. by 
(Revenue Account) 

Other 
Departments 

6883.15 

Total 

43412.44 

(b) The percentage Increase In the cost of Education during 1992-97 

Total Education 
Expenditure 

(Centre+StateslUT] 
(Plan+non Plan) 

1992-93 (Actualll) 

1996-97 (B.E.) 

Budget Provision for Education 
By (Revenue Account) 

Education 
Dept. 

20952.97 

36529.29 

Other 
Depts. 

4077.33 

6883.15 

Total 

25030.30 

43412.44 

Quick Estimate 

1149215 3.78 

(Rs. in Crores) 

Percentage of 
Increase In the cost 
of Education 

1992-93 to 1996-97 

57.66 
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(c) The propoaal for budget allotment 018 per cent 
of GOP for Education has not yet been Implemented. H'lW-
ever, efforts are being made to Increase the Governmental 
'Pending on Education gradually from existing level of about 
3.7% to 8% of the GDP, to provide education for all. 

(d) the question does not arise. 

Anl'd to Indian Scientist 

244. SHRI MADHAVRAO SCINDIA : Will the PRIME 
MINISTER be pleased to state: 

(a) whether the attention of the Government has 
been drawn to the nawsitem captioned 'NASA Calls Space 
Station Chandrasekhar' appearing In lIle Indian Express dated 
December 23, 1998; 

(b) whether the Government propose to confer any 
pc»thumoua award to this great Indian Scientist; and 

(c) if so, the details in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRIMATI VASUNDHARA RAJE) : 
(a) Yea, Sir. 

(b) Presently there is no such proposal. 

(c) Does not arise. 

[TraM/allon] 

Houses for Fishermen 

245. SHRI DADA BABURAO PARANJPE : Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Fisheries Department of Govern-
ment of Madhya Pradesh has forwarded a scheme valuing 
Rs. 50.50 lakhs for constructton of houses lor fishermen un-
der the National Welfare Fund Scheme lor Fishermen for 
the approval of the Union Government; 

(b) If so, whether the decision/approval has been 
accorded to the scheme; and 

(c) If not, the reasons therelor and the time by 
which a decision Is likely to be taken on the said scheme? 

THE MINISTER OF STATE IN THE MINISTRY OF AGRI-
CULTURE AND MINISTER OF STATE IN THE MINISTRY OF 
WATER RESOURCES (SHRI SOMPAL) : (a) Yes, Sir. 

(b) and (c) No, Sir. Under the Development 01 Model 
Fishermen Villages component 01 the National Welfare 01 Fish-
ermen .cherne, a total number of 460 houses, 23 tubawells 
and 3 community halls for fishermen were sanctioned in vari-
oua villages of Madhya Pradesh during the period 1989-90 
to 1993-94 and an amount of Rs. 29.37 lakhs was released 
for the said purpose. However, the prograsa of utilisation of 
funds by the State Government is slOw and even funds sanc-
tioned during 1989-90 have not been fully utilised so far. 
Approval for the present scheme submmad by the Govern-

ment 01 Madhya Pradesh would be accorded after satisfac-
tory progress Is achieved by the State Government. 

Vacant Posts 

246. SHRI AMAN KUMAR NAGRA : Will the PRIME 
MINISTER be pleased to state: 

(a) whether a number of posta of dllf8rent cat-
egories of employees are lying vacant In the various Mlnta-
tries for a long time; 

(b) if so, the details thereof, Mlnistry-wlse; 

(c) whether the Government propose to flD up the 
vacant posta during the current year; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF PER-
SONNEL, PUBLIC GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(BANKING, REVENUE AND INSURANCE) (SHRI 
KADAMBUR M.R. JANARTHANAN): (a) Yes. The total 
number of posts lying vacant In the MlnistrlesIDepartments 
Is estimated at 3.2lakhs as on 31.3.1997. 

(b) As per statement enclosed. 

(c) and (d) The process of filling up of vacant posts Is a 
continuous one and action In thle regard Is required to be 
taken by the administrative Ministries /Departments con-
cerned with due regard to the Instructions on the subject is-
sued from time to time. This is also contingent upon the avail-
ability 01 eligible peraons to be appointed against general 
vacancies as of those reserved for SCISTIOBC etc. and 
completion of recruitment action. In some casea It may aleo 
Involve consultation with axternal agencies like Staff Selec-
tion Commission. Union Public Service Commleslon etc. 

St.tement 

Name of Estimated number 
Mlnlstry/Deptts. of vacant post 

.s on 31.3.97 

2 

1. Agricutlure and Cooperation 1324 
and Animal Husbandary and 
Dairying. 

2. Agri. Res. & Education 2 

3. Atomic Energy 4352 
4. Bio-technology 38 

5. Cabinet Sectt. 13 

8. Chemicals & Petrochemlcale 47 

7. Civil Aviation 279 

8. Civil Supplies, Consumer Affalra 
and Public Distribution. 88 
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